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( * )  JTift I 

(n )  ?3?r I

Ground Water hxpioration Work

465 SH R ! B S BHAL'RA Will 
Ihe Minister of SCIENCE AND TECHNO- 
IOGY be pleased to state

(a) whether the com m ittee on Science  
«md Technology has agreed to  icm ove  
ground water exploration work fiom  tl e 
purview o f  the G eological Survev of India 
und transfer it to Central Ground Wa or 
Hoard,

(b) whclhci there is anv d ifliren ic  o f  
opinion regarding this and

(c) if so, the points o f  difference *

TH E M IN IS! I R O F PL A N N IN G  A N D  
M IN IST E R  O l DF-PAR PM FNT OF  
S C U N C E A N D  T rC H N O lO G Y  (SHRI 
C SUBR A M AN IA M ) (a) and <bt Yes 
Ih is  was the unanim ous view <! the Com  
mit ee which has been app oved bv the 
Standing G iou p  o f  M in s tc is  on Science 
and Technologv

(c) Docs not arise

Rate of House Rent Allow ante 
in N I.D C

6466 SHRI B S BHAURA Will 
the Minister of INDUSTRIAL DFVFI OP- 
MENT be pleased to state .

(a) the rate of Hou e Rent Allowance 
payab'e to the e nployees of the National 
Industrial Development Corporation Limit­
ed, New Delhi,

(b) whether there is any maximum 
limit for the drawal of House Rent Allow­
ance and if not, ihe reasons therefor; and

(r) how does it compare with the rate 
of House Rent Allowance payable in other 
Central Government Corporations which 
have their offices in Delhi ?

THE DEftJlTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP­

MENT (SHRI SIDDHESHWAR PRASAD):
(a) House Rent Allowance is payable
(a)25% of basic pay.

(b) No. Sir No such ceiling has been 
envisaged in the guidelines issued to public 
enterprises

(c) House Rent Allowance paid by 
National Industrial Development Corpora­
tion is according to guide-lines prescrib’d 
in Septembe-, 1968 It is>, however, lower 
thin that paid by Heavy EL'ctticals L td , 
Bharat He ivy Ehctncals Ltd and Indian
Oil Corporation
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Special facilities to Indian Nationals 
from Abroad for setting up of 

Industries

6471 SHRI C K. CHANDRAPPAN 
Will the Minister of INDUSTRIAL DEVE­
LOPMENT be pleased to state

(a) whether the Centra) Government 
have decided to offer special facilities to 
the Indian nationals who would Hke to 
settle tn India after their long stay abroad 
for starting industries,

(b) if so, the nature of facilities pro­
posed to be offered, and

(c) from what date ?

THE DEPUTY MINISTER IN THL 
MINISTRY OF INDUSTRIAL DEVELOP­
MENT (SHRI SIDDHESHWAJtPRASAP)
(a) tt> (c). Th* Import Tfftdjt&Httm!
YoJtuhe I, 1972*73 (pm* t t $
»{Mc«al fecilities tor MObm  INWMnjI **** 
residing atxroft4* for m  ^ r t  d  *** 
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